| TEM NO. 2 COURT NO. 1 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
I.A 5/2016 in Cvil Appeal No(s).4196/2014
YASI N & ANR. Appel | ant ('s)
VERSUS

MURARI  LAL Respondent ( s)
(For early hearing and office report)
Date : 13/01/2017 This application was called on for hearing today.
CORAM :

HON&#39; BLE THE CHI EF JUSTI CE

HON&#39; BLE DR JUSTI CE D. Y. CHANDRACHUD
For Appellant(s) M.C CGeorge Thomas, Adv.

M. E az Magbool, Adv.

For Respondent(s) M. Akshat Goel, Adv.
M. Mikul Kumar, Adv.
M . Dushyant Tiwari, Adv.
Upon hearing the counsel the Court nmade the follow ng
ORDER
Heard | earned counsel for the applicant/respondent.
No ground for early hearing is nmade out.
I.A No.5 of 2016 is accordingly dism ssed.
( SATI SH KUVAR YADAV) ( RENUKA SADANA)
AR- CUM PS ASS| STANT REGQ STRAR



